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ORDER
We have heard learned counsel Ms. Noopur K. Dalal appears for the applicant.

She submits that the RP has already filed his report under Section 99 of the IBC, 2016

and the RP has also served a copy of the Report to the Applicant/Personal Guarantor.

The Financial Creditor(s) if want to make any submissions or objections as regards

this application, they can also file an appropriate application.

List the matter on 11.07.2024.
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